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CENTRAL ADMINISTRATIVE TRIBUNAL
, JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Dati
Q

Registration N o..

y w V . nos

A.

Applicant (s)

VERSUS

J

.. . ............................. .  Respondent (s)

' ^  j
A copy of the ORDER dated;.. |....................... ................ .. passed by the Hon’ble

Tribunal in the above mentioned case is! forwarded herewith for necessary action. 'X

S h r i  V .K . J a i n ,  c o u n s e l  f o r  t h e

a p p l ic a n t ;
i S h r i S .K .M ish ra  on b e h a l f  o f  S h r i
}R .S . S id d iq u i ,  le a r n e d  c o u n s e l  fo r  th e  

{ r e s p o n d e n ts .
t '  ̂ ■ 1 i 
{ The le a r n e d  c o u n s e l  fo r  th e  a p p l ic a n t
[h a s f i l e d  fan o rd er  d a te d  223: 2 7 .1 0 * 2 0 0 5  

[ i s s u e d  by th e  r e sp o n d e n ts  b y  w h ic h :th e  ; 
j t r a n s f e r  o’r d e r  o f  th e  a p p lic a n t*  h as b een  
{ c a n c e l l e d .  The s a m e 'is  ta k e n  o n 'r e c o r d .
; Hence XXXXXX th e  O A h as be com e' Inf*: uc t  uo u s . < 

{ A c c o r d in g ly , th e  OA. i si d is m is s e d  £ s ; |
{ in f r u c t u o u s .  No c o s t s .

;J)-

9<tl'
, (Madan Moihan) 
J u d ic ia l  Member
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